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the work. It wou!d contribute towards 
strong d ita end retrieval for economic 
analysis. 

Abo lition of Sates Tax 

-106. SHRI NAVIN RAVANI : Will 
the Minister of FINANCE be pleased to 
state: . 

(a) whether there is a great demand 
from all secfons of the society to abolish 
S~res. Ta'C in the country and rea'Jace it by 
excise duty, etc. ; 

(b) whether any study ha5 been made 
,in this respect and, jf so, the findings; 
and 

(c) Government policy in regard to 
abolition of Sales Tax systems 10 the 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY,: (a) There 
has been a d'!mand from certain sections 
for abolitIon of sales. tax and its replace
ment by additional excise duties. 

(b) In terms of the Rosolution adopted 
·in the Conference of Chief Ministers heJd 
in February, 1981, an Expert Committee 
was set up to ~tudy the financial impli
cations of the eXlension of the scheme of 
additional exc ise duties in lieu of sales 
tax o~ five commodities and the manner 
in \\hich the financial interests of the 
States could be safe~uan!ed. The Expert 
Committee under th~ Chairmanship of 
Shri KamJapati Tripathi, MP, submitted 
its report on 29-1- 1 983 which was placed 
on the Table of both the Houses of 
ParHament on 29-4-1983. 

(c) As sa1es tax is mainly a State 
subject of taxation, any reform in the 
sales tax system can be undertaken only 
in consultation wi th and cooperation of 
the States. 

SHRI NA VIN RA VANI : An expert 
Committee bas been aprowted under the 

Chairmanship of Shri KamIapati Tripathi. 
I would) ike to know whether any State 
bas consulted the Centre for implementa .. 
tion of the recommendation of the 
KamJapati Tripatlli Committee lf not . , 
~hy ? 

SHRf JANARDHANA POOJARY' 
While mlny Chief Ministers welcomed th~ 
recommendation and also the proposaJ, the 
Chief Ministers of West Bengal, Karna .. 
taka. Andhra Pradesh, Tamil Nadu Bihar , 
and UP did not agree with the recom
mendation and some of the Chief Ministers 
wanted to place this recommendation 
before the Sarkaria Commi6sion. 

As I stated in my main reply. it is a 
State subject and the Centre cannot impose 
the will over the States. 

SHRI NAVIN RAVANI : I would ]ike 
to kn0w whet her afler recei \I ing the re
port. has any State Government consulted 
the;: Centre ovt:r the recommendation 
mJde? 

SHRI JANARDHANA POOJARY' 
There was a Conference of the ChIef 
1\1mi<;h:rs on 2.11,1 Q83 and the r~com 
nlendations were placed before the ChIef 
~Iinisters and th It was the suggeslloll 
given by the C:l·ef M·nls{ers As I hel\.;_· 

stated, it cannot be imposed. The solu(lOn 
should be found out in consultation wi h 
the States and also With the cooperation of 
the States. 

SHRI NAVIN RAVANI : What is tne 
(nam recommendation of the Committee 
and what are the; reactions of tbe Statt:~ 
regarding _. \he reconlmendations of tne 

Committee ? 

SHRI JANARDHANA POOJARY : 
As I said eariier, it was placed before 
both the Houses of Parliament. It shoulrl 
be looked into. 

SHRI D. B. PATIL : The sales t.JX by 
itself is regressive in nature. I t nee~~ 

abolition. WhaJ is the opjnion of the: 
Central Gove_mment about this? 
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SHRI JANARDHANA POOJARY: 
I made it very clear that the opinion of 

., the State Government' is there, Some of 
the State Chief Ministers from Opposition 
parties suggested tbat this proposal shoulJ 
go before the Sarkaria Conlmision. BJt 
the stand of the Central Government is 
tbat tbe S~rkarja Commission is going 
into the Centre-State relations and that it 
need not go before the Sarkaria Com
mission as the scope is a very limited 
onc. 

SHRI DINESH SINGH : It appears 
from the answer given that some Slates 
have agreed witb tbe recommendations 
made by the Commission and some States 
have not. Are those States that have 
agreed going to implement the recommen
dations of ,he Commission ? And what is 
tbe assistance that the Centre is going to 
give? In view of the implementation by 
some States, would it be possible to 
persuade tbe otber States a\s"O to fJIl in 
line? 

SHRI JANARDHANA POOJARY: 
As I stated earlier, we are trying, we are 
making efforts, to arrive at a consensus 
among all the States. It cannot be done 
ie, one State or anolh>!f. As I have 
stated, we are alive to the need, we are 
alive to tbe problem. 

[Translation] 

SHRIMATI KRISHNA SAHI : Mr. 
Speaker, Sir, hone Minister has stated th:.lt 
any reform in the sales tax system ca'l b.: 
undertaken only in consultation with the 
States. I want to know whether 'Gov~rn
ment of India had a few months agel 
convened a conference in which Chief 
Ministers and Finance Min isters of tbe 
States had plrticipated? In this context, 
I also want to know whether any con. 
cJusions were arrived at in the conference 
and if so, the foHow up action taken by 
the Government in this regard ? 

[English] 

SHRI JANARDHANA POOJARY . ~ 

I have already stated. 

·Mass Banking Loan Scheme 

• J 07. SHRTMATI KISHORI SINHA: 
Will the Minister of FINANCE be pleased 
to slate : 

(a) the number of persons given loans 
upto December .} 1, 1 984 under the Ma~s 
Banking Loan Scheme ; 

. (I» the criteria for the ~raDt of those 
loans; a1ld 

(c) whether Government have any 
report about the specific uses to which 
1 bese }oan~ are put ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (C) .. 
A statement is laid on the Table of the 
House. 

Statemtnt 

Public sector banks are not implement
ing any scheme titled 'Ma5~ Banking Loan 
S.;heme\ The banks are~ however,. 
e"tcnding cT~djt assistance to people be
Longmg to v"e3ker sections after proper 
scrutiny of ,'iabihty of th~ proposals an .. d 
)11 at;cordance with norms laid down by 
Reserve Bank. cf India Bro,ldly,. the 
pu~pose for which cr~JJt assistance is used 
fdll in the category of activities. included 
in the priority sector. As at the end of 
Dec.!lnber 19&3~ public sector blltl'i had
outstanding priority sector advances of 
Rs. 14057 crores. Credit outstandmg 
against weaker sections ~ooo'ed for 
Rs. 2824 crores invl)lving 114 lakn 
boIrowal accounts. 

SHRIMA TI KISHORI SINHA ~ I am 
sorry, part (c) of the Queslion bas nol 
been answered. I want to know whet ner 
there is any arrangement to. ensure that 

_ the credit &i:veo for a. purpose is utilised 
for tbat purpose. 

SHRI JANARDHANA POOJARY~ 

There is .a system. Thero is a District 
Consultative Commitee at the district le~eJ 




